DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-II

(General information relating to Legislative & other matters)
Thursday, 20™ August, 2009 / Sravana 29, 1931 (Saka)

No. 43

Subject: Application of Model Code of Conduct.

A copy of the letter No. CEO/EL.G/102 (52)/2009/42343-473 dated
17.8.2009 endorsed with letter No. 437/6/INST/2009-CC&BE dated 13-8-2009 and
No.437/6/INST/2009-CC&BE dated 23-02-2009 on the above cited subject received
from the Office of the Chief Electoral Officer, Delhi are being sent herewith for the
information of the Hon’ble Members of Delhi Legislative Assembly.
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TSHT Tt &, Reeft woar
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE CHIEF ELECTORAL OFFICER, DELHI
F‘]E'ii wv

; Old St. Siephen's College Building,
Tl 42, Rewh - 110 006 Kashmere Gate, Delhi — 110 006,

T Fe: 23977130,23981513, 23970498,23933054 Fax. Nos.23969511, 23963604
No.CEO/EL.G/102(52)/2009/ ' [57:4n .=y~ Dated:- f‘?_f e ft""}‘

y i

To ‘ EJL,’G‘- m

1.Pr.Secretary to Lt. Governor, Delhi

2.0.5.D. to Chief Secretary, Delhi

3.Commissioner of Police, Police Head Quarter, ITO, New Delhi.
4.Commissioner, Municipal Corporation Of Delhi, Town Hall, Delhi.

5.All Secretaries/HODs of Govt. of NCT of Delhi, m
6.The Divisional Commissioner, Govt. of NCT of Delhi. % ‘%”g
7.Generzl Manager, Dethi Metro Rail Corporation, Delhi . B —

Heads of all Autonomous Bodies/Local Bodies, Govt. of NCT of Delhi.
-Secfetary to all Ministers of Govt. of NCT of Delhi.
~ & L3 Secretary, Delhi Legisiative Assembly, Delhi.
N——"  11.Municipal Secretary, Municipal Corporation of Delhi. Town Hall, Delhi.
12.District Election Officer, District South West, Delhi.
13.Returning Officer of 33- Dwarka Assembly Constituency of NCT of
Delhi.
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Sub:- Application of Model Code of Conduct.

L, S :\ ’/'"b.‘ + : E =
DA I am irected to forward herewith a copy of the letter
Q‘E:“’f-::’- N0.437/6/INST/2009-CC&BE dated 13-08-2009 on the above cited subject

received from the Secretary, Election Commission of India, for information
anda strict compliance.

Yours faithfully,
Encl: As above.

(J.K.SHARMA)
DY. CHIEF ELECTORAL OFFICER
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By Fax/Spl. Messenger/Speed Post’

"ELECTION COMMISSION OF INDIA

NIRVACIHAN SADAN, ASHOKA ROAD, NLW DELIHI-1 10001

O L P —

Dated: 13" August, 2009

Chhe Chiel Seorctaries of
Andbiva Pradesh, Bilien, Ciujaral: Karnataka,
Madhya Pradesh, Meghalaya, Sikkim., Tamjl Nadu,
Uttar Pradesh. Uttarakhand, West Bengal and NCt of Delhi,

. The Chief Blectoral Officers ol
Andluae Pradesh, Bilwu, Gujarat, Karnataka,
Madhya Fradesh, Meghalaya, Sikkim, 1amil Nadu,
Utiar Pradesh, Uttarakhand, West Bengal and NCT of Delhi.

Sub: Application of Model Code of C onduct - Celehration of the Independence Day —
rvglﬂlmg. i

Sir,

I am  dirceled (o forward  herewith  a copy of the Commission’s letter
no.437/6/INST/2009-CC&BY, dated 23™ February, 2009 for strict compliance of the
Comunission’s ditections contained therein,

2. The receipt of the Jetter may kindly be acknowledged.
Yours I'uil.hfullly1
\’\jhc'\” E

(K. AJAYA KUMAR)
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ELECTION COMMISSION OF INDIA

NIRVACIIAN SADAN, ASHOKA ROAD, NEW DEILHI-110001

No. 437/6/INST/2009-CC&BE Dated:23rd February, 2009

To
I The Cabinet Sceretary,
Cabinet Scoretarial,
New Dclht.

2 The Chicl Sccretarivs of
All States and Vnion ‘T'erritorics,

T'he Chicf Electora! Officers of
All States and Union Territorics.

R

Publication of adverfiscments in connection with occasions like World
Habitat Day, Pulsc Polio/IIIV_swareness campaigns and celebrations of
various ‘Diwas’ like Indcpendcuce Day, Republic Day, Gandhi Jayanti,

State Formation davs.

Subject:

Sir,

The Commission receives various references from the Ministries/Departments seeking
clearance for the publication of advertisements on the occasions of World Habitat Day. Pulsc
Polio Immunization/111V awarencss campaigns during the run-up to General/Bye-clections to
the Lok Sabha/State Legislative Assemblics when the model code of conduct is in force.

Objecting to the publication of advertiscment on important social issues is never
intended by the Commission. 1t only wants to cnsure that the party in power does not misuse
the Government machinery in the garb of spreading a soctal message which is against the spirit
of providing a level playing ficld and so violate the spirit of free and fair election  Flection

Commission of India has therefore, taken a clear stand that theve will be no objection 1o the

release of such adverusements if they do not contuin the photograph or Qog_itical message ol

any Minister/political dignitary and do not highhght the achievements of the party which may

influcnce the voters and induce them to vole in therr favour,
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Different important historical days like Independence Day, Republic Day, Gandhi
Jayanti, Shivaji Jayanti and State Formation Days arc celebrated with much fanfarc which are
attended to by Central/State Ministers who, at time, make it a platform for gaining political
advantage by highlighting the achicvements of the parly in power or their political
[unctionaiies conlesting the elections, The Commission has taken a serious note of this and
decided that while the Ministers can participate in such celebrations the theme of their
specches should be confined only to the historical background, decds and achicvements of the
historical figures and they must take utmost care not to make any political speech converting
the forum iuto a platform for political campaign.

For similar reasons, there will be a complete ban on celebrations like “xxx years/days in

power™ during this period as such occasions are virtually utilized to highlight the achievement

of the party in power.
Yours faithfully,

(K. AJAY KUMAR)
SECRETARY

Copy forwarded to the Director General, DAVP, Ministry of Information and

Broadcasting for his information and necessary action.



